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PRINCIPAL BENCH, NEW DELHI
Original Application No. 602 of 2022
IN THE MATTER OF

Versus
oPUjgar Pradesh & Ors ....Respondents

ON BEHALF OF PRINCIPAL CHIEF CONSERVATOR OF FORESTS &
THE DEPARTMENT, UTTAR PRADESH, LUCKNOW IN COMPLIANCE

hir Kumar Sharma aged about 59 years, S/o Shri Shiv Ratan Sharma presently

posted at Principal Chief Conservator of Forest and Head of the Department, UP
Lucknow | am hereby most solemnly state and affirm as under:

1.

Z.

I am Principal Chief Conservator of Forest and Head of the Department, UP
Lucknow and fully conversant with the facts and circumstances of the present
case. | affirm that this Affidavit is being filed by the Deponent in compliance of
order dated 07.05.2024 of this Hon'ble Tribunal.

At the outset, with the utmost respect it is submitted that all the officers and
authorities of the State of Uttar Pradesh have the highest respect and regard
to the orders passed by the Hon'ble Tribunal and duty bound to fulfil the
obligation which are assigned under the law and directions passed by this
Hon’ble Tribunal in true letter and spirit.

That in this Original Application, the applicant by email copy of letter petition
addressed to Hon'ble Chief Minister, Uttar Pradesh regarding conservation
and development of lake named 'Chande Baba Talab' situated in village
Garhi-Chunoti, Lucknow. The applicant contends that 'Chande Baba Talab,’
encompassing 100 acres, is the largest lake in Lucknow City and holds
religious significance. During winter, it attracts thousands of migratory birds,
though their numbers are declining due to encroachments and reduced water
levels. The lake's water source, the Nagwa Nala storm water drain, currently
flows into the River Sai, resulting in wasted fresh water. The applicant asserts
the necessity of redirecting this drain to Chande Baba Lake to improve its
water level. Urgent actions are required, including desilting the lake,
increasing its retention capacity, providing for overflow, removing
encroachments, constructing a boundary wall or fence, afforesting its
perimeter, and enhancing the area to attract tourists and migratory birds.
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4. That the Original Application was listed on 07.05.2024 for hearing before the
Hon'ble Tribunal. After hearing the matter and perusal of the report filed by the
UPPCB and District Magistrate, Lucknow passed the order which is as
follows:

‘7. We have gone through the reports and we find that requisite remedial
measures essentially required to be taken for restoration of Chande Baba
Talab have not been taken by the concerned authorities so far. The question
as to whether Chande Baba Talab is liable to be declared wetland in view of
the area involved has also not been considered/decided.

8. No doubt the matter of removal of encroachments is also involved but the
area under encroachment is merely 3.1859 hectare and the remaining area is
available for restoration which needs to be focused upon and given priority
and the matter of restoration/rejuvenation of remaining area of the pond
cannot be allowed to be delayed by tagging the same with the question of
removal of encroachments.

9. Additional Chief Secretary, Environment Department, Government of Uttar

Pradesh, the Chairman, State Wetland Authority, and the Principal Chief

Conservator of Forest, Government of Uttar Pradesh are directed to

ersonally look into the matter and issue appropriate instructions fortaking of

emedial measures and file their own affidavits within two monthsregarding

medial measures taken/to be taken for restoration of the pond and better
tilization of the area available.

10. The District Magistrate, Lucknow is also directed to file his report by way
of his own affidavit within two months mentioning in detail action taken/to be
taken and also the deliberations made in the meetings of the District Wetland
Committee regarding ‘Chande Baba Talab’ alongwith copies of the minutes
recording the deliberations/decisions regarding the same.

12. In view of the facts and circumstance of the case, we also consider
personal appearance of the District Magistrate, CDO and DFO, Lucknow
before this Tribunal on the next date of hearing physically or through VC to be
essential for producing the relevant record and assisting this Tribunal in just
and proper adjudication of the questions involved in the case and they are
directed to remain present before this Tribunal on that date.”

5. That it is submitted with the utmost respect and regard that in compliance of
the last order dated 07.05.2024 by this Hon’ble Tribunal, where the Principal
Chief Conservator of Forest, Government of Uttar Pradesh was directed to
personally look into the matter and issue app"ropriate instructions for taking of
remedial measures and file their own affidavits within two months regarding
remedial measures taken/to be taken for restoration of the pond and better

6}\‘7)/\ utilization of the area available.
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in compliance of Hon'ble NGT order dated 11.09.2023 in which at serial no. 6
green belt was to be developed by the Forest Department.

True Copy of the Letter/order dated 27.10.2023 has been annexed herein as
ANNEXURE R1.

7. That in compliance of Hon’ble NGT order dated 11.09.2023 and District
Magistrate, Lucknow order dated 27.10.2023, the Chief Conservator of
Forest, Lucknow vide letter no. 611/22-1, dated 07.08.2024 has informed that
1000 plants have been planted and protected via tree guards by Awadh
Forest Division, Lucknow for development of green belt in the catchment of
'‘Chande Baba Talab'.

True Copy of the Letter/order dated 07.08.2024 has been annexed herein as
ANNEXURE R2.

8. | state that everything stated above has been stated by me in my official
capacity and derived from the official records and | state that nothing material
has been concealed there from.

ONENT
VERIFICATION:

Verified at Lucknow on this <))~ day of Q 5 , 2024, that the contents of
the above affidavit from paragraphs 1 to 11 are believed to be true and correct
to the best of my knowledge and belief. No part of it is false and nothing
material has been concealed therefrom.
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Phone/Fax: 0522-2716602
E-Mail: ccflucknowzonz@gmail.com
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